111 Written Angwers
Setting up of a big Industry in Punjad

7376, DR. BALDEV PRAKASH:
Will the Minister of INDUSTRY be
pleaseq to state:

(a) whether any big industries are
to be installed in Punjab in public
sector by the Central Government:

(b) if so, the details thereof;

(c) whether Central Government
have received any proposal from the
Punjab Government for new indus-
tries to be installed in Punjab in pli-
vate as well as public sectors; and

(d) if so, the action taken by Gov-
ernment on these proposals?

THE MINISTER OF STATE IN
THE MINISTRY OF INDUSTRY
(SHRIMATI ABHA MAITI): (a) and
(b). The following central pubhc
sector projects are beipg presently
implemented in Punjab State:

(iy A fertiliser project at Bhatinda
under National Fertilizers Ltd, with
a capacity of 235,000 tonnes of
nitrogen per annum. The project
is expected to be commissioned by
the end of September, 1978.

(i1) Expansion of Nangal ferti-
liser unit from the present capacity
of 80,000 tonnes of nitrogen per
annum to 232,000 tonnes. This
expansion scheme has since been
completeq and the project has gone
ingtv? trial production since January,
1978,

(ii1) A gemi-conductor complex is
being set up at Sahibzada Ajit
Singh Nagar. The construction
work jg in progress.

(iv) The HMT. will be assisting
watch assembling units in different
parts of the country under the two
million watch project. One such
HM.T. assisted unit will be set up
at Mohali in Punjab State.
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(c) and (d). The State Govern-
ment’y proposals for the Annual Plan
(1878-79), included, inter alia prepo-
salg for financial assistance to Pumjab
State Industrial Development Cor-
poration and Punjab Electronics
Development Conporation, The
State Government had also proposed
financial assistance for the setting up

.of a testing laboratory which will

provide design facilities to the
electronic industries anq develop
instruments for process control which
cannot be provided by ordingry
entrepreneurs, After considering
the State Government's proposals, it
was proposed to provide an outlay ¢of
Rs. 826 lakhs for large & medium
industries during the year 1978-78.

During the year 1977, nine Indus-
trial Licences and eleven Letters of
Intent for establishing new indus-
tria] undertakings in the State of
Punjab were 1ssued. Out of these,
six Industrial Licences and five
Letters of Intent were issued in
favour of the State Industrial Deve-
lopment Corporation. The details of
Letters of Intent and Industrial Lice-
nces including the nameg of indus-
tries and location etc. are being pub-
lished in “Weekly Bulletin of Indus-
trial Licences, Import Licences and
Export Licences”, and “Monthly list
of Letiters of Intent and Industrial
Licences”. Copies of these publiea-
tions are available in the Parliament
Library.
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Cases of Freedom Fighters Pension
for ex-INA Personnel

7378. SHRI SAMAR GUHA Will the
Minister ot HOME AFFAIRS Ye
pleased to state:

(a) whether Advisory Committee
for recommending the cases of pension
for ex-INA Personnel recruited from
the civilian category have yet to be
reconstituted;

(b) whether the matter is pending
for ahout last one year;

(¢) whethey many reminderg have
been given to the Ministry for expe-
diting the matter;

(d) whether many applications from
ex-INA Personnel recruited from
civilian category belonging to the
States of Tamil Nadu, Kerala, Andhra,
Karnataka, Haryana, Punjab etc. are
pending before the Government for
years;

(e) if so, the number of such appli-
cations still pending before Govern-
ment; and

(f) when Government will 1econs-
titute the Advisory Committee for
early disposal of such applications?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS
(SHRI DHANIK LAL MANDAL): (3)
to (c). Yes, Sir.

(d) and (e) Imtia] examination of
all the applications received upto 3ist
March, 1978, has been completed. But
1t has not been found possible to fina-
Iise some cases, since the applicarts
have not furnished acceptable docu-
mentary evidence in suppori of their
claims of suffering. 3.235 cases of ex
INA Personnel have been filed for
want of such evidence. The concern-
ed persons have been informed of the
position.

(f) whether the Scheme for the
grant of pension to freedom fighters
should be continued, and if so in what
form, 18 being reviewed. This recon
stitution of the Committee {o scrutimise
cases of civilian ex-INA Personnel
will be considered after the review has
been completed. In the meantime, a
procedure for disposing of as marny
pending applications as possible has
been evolved and cases are heing pro-
cessed 1n accordance with this pro-
cedure.

Inclusion of Publicity and Public Re-
lations Posts in Central Information
Service

7379. SHRI MANOHAR LAL. will
the Minister of INFORMATION AND
BROANCASTING be pleased to statec





